NATIONAL COMPANY LAW TRIBUNAL
'AHMEDABAD BENCH '
AHMEDABAD

WTP No. 37/397 398/NCLT/AHM/2016 (New)
_ CP No. 5/397 398/CLB/MB/2015 (Old)

- Coram: Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
- . ' 'MEMBER JUDICIAL

ATTENDANCE CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 12.10.2017

Name of the Company - Bhanu Pratap SinghParihar & Ors.
- _ _ - V/s. o
_ Healthy Busmess Pvt. Ltd & Ors.

- Section of the Companies Act: Sectlon 397 398 of the Com anies Act, 1956

~ S.NO. NAME (CAPITAL LETTERS DESIGNATION REPRESENTAON

_ SIGNATURE
1 HH\QSHAUARD“QN TB(AE PD‘J '. _ Mhn}ﬁ# 4 ond S @MW |
2 Nwee @ AupTs mhe Rerimecwr, (oA

' ORDER

Learned Advocate Mr. Vivek Gupta present for Petitioner no. 1. Learned Advocate
Mr. Harshvardhan Topre present for Respondent No 4 and 5

At request of both 81des
- List the matter 'on'ZLI 2017.

e
- BIKKI RAVEENDRA BABU I

. : . - _ MEMBER JUDICIAL
- Dated this the 12th day of October, 2017. . _ '




